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THE MINISTER OF PLANNING 
(SHRI S. B. CHAVAN): (a) and (b) 
The Jammu and Kashmir Government 
had proposed an outlay cf Rs. 279.46 
crores for the Annual Plan 1983-84. 
But after an assessment of resources 
and discussions between the State 
Chief Minister and the Deputy Chair- 
man, Planning Commission, an outlay 
of Rs. 185 crores for the Annual Plan 
1983-84 has been agreed to. 

Government    Employees    and    Army 
men died while on Election Duty in 

Assam 

1154. SHRI F. M. KHAN: 
SHRI SYED AHMAD 

HASHMI: 

Will the Minister of HOME 
AFFAIRS be pleased to state: 

(a) what is the total number of 
Government employees and Army men 
who lost their lives while on election 
duty in Assam recently? 

(b) what is the total number of 
dependents of those included in part 
(a) above who have received com- 
pensation and the total amount invol- 
ved; and 

(c) what arrangements, if any, have 
been made for rehabilitating their de- 
pendents and compensating those who 
received injury? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI NIHAR RANJAN LASKAR): 
(a) No army personnel was deploy- 
ed on election duty in Assam. None 
of the employees deputed from out- 
side the State lost his life while 
on election duty. However, 5 C.R.P.F. 
and one Rajasthan Armed Constabu- 
lary personnel were killed while on 
duty in Assam. Information in res- 
pect of Assam Go-ernment employees 
is being collected from the State 
Government. 

(b) and (c) Information is being 
collected and will be laid on the 
Table of the House. 
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Blackmarketing by FPS Owners 

1157. SHRI RAM NARESH 
KUSHAWAHA:    Will the Minister of 
.HOME AFFAIRS be pleased to state: 

(a) whether it is a fact that the Delhi 
Police seized 50 quintals of rationed 
rice on the 1st February, 1983 on 
being informed about the black-market- 
ing of the same by some unscrupulous 
fair price shop owners who were issued 
the commodity by the Food Corpora- 
tion of India, Naraina; 

(b) if so, what are the details there- 
of, and how and when the Police came 
to know 0f the clandestine activities, 
where from and irom whose possession 
the rice wag recovered anj how many 
people were arrested and vehicles seiz- 
ed in this connection- and 


